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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Crl.MP. No.12445/2001 in &
Petition(s) for Special Leave to Appeal (Crl.)........ /2001

(From the judgenent and order dated 30/05/2001 in CRLW, 522/2001
of The H GH COURT OF PUNJAB & HARYANA AT CHANDI GARH)
JASW NDER PAL & ANR Petitioner (s)
VERSUS
STATE OF PUNJAB & ORS. Respondent (s)

( Wth Cl.MP. No 12445/2001 for pernmission to file SLP )

Date : 31/10/2001 This Petition was called on for hearing today.

CORAM :
HON BLE MR. JUSTI CE U. C. BANERJEE
HON BLE MR JUSTI CE K. G BALAKRI SHNAN
For Petitioner (s) M. A R Takkar, Adv.

M. Sudhir Nandraj og, Adv.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng

ORDER
.......... L..............T.......T.......T.......T.......T.....J
SP2
Per m ssi on granted.
Del ay condoned.
W are not inclined to interfere with the
i mpugned or der. The speci al | eave petition is
di sni ssed.
. SP1
(K. K. Chaw a) (D. D. Jindal)

Court Master Assi stant Registrar



